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 rity  of  India  Limited,  New  Delhi,  fer
 the  year  1979-80.

 (ii)  Annual  Report  of  the  Steel
 Authority  of  India  Limited,  New
 Delhi,  for  the  year  1979-89  along

 with  the  Audited  Accounts  and  the
 comments  of  the  Comptroller  end
 Auditor  General  thereon.

 ४  statement  (Hindi  and  English
 versions)  shoving  reasons  for  delay  in
 laying  the  papers  mentiond  at  1(b)
 above.

 [Placed  in  Library.  See  No.  LT—2206/
 Sa].

 DETAILS  DEMANDS  FOR  GRANTS  OF
 MINISTRY  OF  COMMUNICATIONS  FOR
 1981-82  anp  DETAILED  DOCUMENTS  FOR
 GRANTS  FOR  EXPENDITURE  OF  INDIAN
 Posis  की 12  TELEGRAPH  DEPARTMENT  FOR

 1981-82.

 THE  MINISTER  OF  COMMUNICA-
 TIONS  (SHRI  ९.  2.  STEPHEN).  I
 beg  to  lay  on  the  Table:

 (1)  A  Copy  of  the  Detailed  De-
 mands  for  Grants  (Hindi  and
 English  versions)  of  Ministry  of
 Communications  for  1981-82.  [Placed
 in  Lébrary.  See  No.  LT-2207/81]

 (2)  A  copy  of  the  Demands  for
 Giants  (Hindi  and  English  versions)
 for  expenditure  of  the  Central
 Governments  on  the  Indian  Posts
 and  Telegraphs  Department  for  1981-
 82  [Placed  in  Library.  See  No.  LT-
 2208|  81]

 REVIEW  ON  AND  ANNUAL  REPORTS  oF
 GEM  AND  JEWELLARY  Export  PRoMo-
 TION  COUNCIL,  BoMpBay  FOR  1978-74
 Hinpustan  Di1aMonp  CoMpany  1.0,
 Bomgay  ror  1978-79.  LEATHER  EXPORT
 PROMOTION  CoUNCIL  MapRAsS”-  FOR
 1978-79  AND  a  STATEMENT  FOR  DELAY
 ETC.  ETC.

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  COMMERCE  (SHRI
 KHURSHED  ALAM  KHAN):  I  beg
 to  lay  on  the  Table:

 (1)  (i)  A  copy  of  the  Annual  Report
 (Hindi  and  English  versions)  of  the
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 Gem  and  Jewellery  Export  Promotion

 Council,  Bombay,  for  the  1978-73

 along  with  Audited  Accounts,

 (ii)  A  copy  of  the  Review  (Hindi
 and  English  versions)  by  the  Govern-
 ment  on  the  working  of  the  Gem  and
 Jewellery  Export  Promotion  Council
 Bombay,  for  the  year  1978-79.

 [Placed  in  Library.  See  No.  LT-2209/
 81).

 (2)  G)  A  copy  of  the  Annual  Re-
 port  (Hindi  and  English  versions)  of
 the  Hindustan  Diamonji  Company
 Limited,  Bombay,  for  the  year  1978-79
 along  with  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi
 and  English  versions)  by  the  Govern-
 ment  on  the  working  of  the  Hindustan
 Diamond  Company  Limited,  Bombay.
 for  the  year  1978-79.  [Placed  in  Li-
 brary.  See  No.  LT-2210/81}].

 (3)  (i)  A  copy  of  the  Annual  Re-
 port  of  the  Leather  Export  Promotion
 Council,  Madras,  for  the  year
 1978-79  along  with  Audited  Accounts.

 (11)  A  copy  of  the  Review  (Hindi
 and  English  versions)  by  the  Govern-
 ment  on  the  working  of  the  Leather
 Export  Promotion  Council,  Madras  for
 the  year  1978-79.

 (4)  A  statement  (Hindi  and  Eng-
 lish  versions)  showing  reasons  for  de
 lay  in  laying  the  papers  mentioned  at
 (1)  to  (3)  above.

 (5)  A  statement  (Hindi  and  English
 versions)  explaining  reasons  for  not
 laying  simultaneously  the  Hindi  ver-
 sions  of  the  Annual  Report  of  the  Lea-
 ther  Export  Promotion  Council,  Mad-
 ras,  for  the  year  1978-79,  mentioned  at
 item  (3)  above.  [Placed  in  Library
 See  No.  LT.  2211/81].

 (6)  A  copy  of  the  Tea  Warehouses
 (Licensing)  Order,  1980  (Hindi  and
 English  versions)  published  in  Noti-
 fication  No.  5.0.  983.0  (ए)  111.0  Gazette  of
 India  dated  the  23rd  December,  1980
 under  sub-section  (3)  of  section  49  of
 the  Tea  Act,  1953.  [Placed  in  Library.
 See  No.  LT-2212/81].


